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(2024) 08 DEL CK 0033
Delhi High Court
Case No: OMP (ENF.) (COMM.) 50 Of 2021

Ambience Commercial
APPELLANT

Developers Pvt. Ltd

Vs

Kaur Cookies Pvt. Ltd RESPONDENT

Date of Decision: Aug. 1, 2024
Acts Referred:
 Arbitration and Conciliation Act, 1996 - Section 12(2), 14(1)(a)
Citation: (2024) 08 DEL CK 0033
Hon'ble Judges: C.Hari Shankar, J
Bench: Single Bench
Advocate: Rishabh Tomar, Akshay Chitkara, Kailash Sharma, Anurag Abhishek

Final Decision: Allowed

Judgement
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